Report

In the matter of OA no. 180 of 2021 (Mukul Kumar Vs State of Uttar Pradesh and
Ors.) in compliance of Hon’ble NGT order dated 27.07.2021

1.0 Background:

In pursuance of Hon'ble NGT order dated 27.07.21 in the matter of OA no. 180 of 2021 (Mukul
Kumar Vs State of Uttar Pradesh and Ors.) where in Hon'ble Tribunal directed that

» Four members joint committee comprising CPCB, SPCB, District Magistrate, Bareilly and
the Nodal officer, Biomedical waste Department of Medical and Health, Kaiserbagh,
Lucknow, UP, may ascertain the status of compliance of BMW rules 2016, order of the
tribunal 2021 in OA No 72/2020 and order dated 19.03.2021 in OA No 110/2020 and
CPCB guideline on the subject.

* The commitiee may also look into the GPS data of vehicle used by the Facility.

e The joint committee may furnish report within two months.

» The state PCB will be the Nodal agency for coordination and compliance.

In compliance of the above the joint Committee inspected the Facility M/s SP Green Light
Environment Waste Management LLP is located at village- Saalpur Navadiya, District-
Shahjahanpur, Uttar Pradesh, during September 7-8, 2021. During said period a 300 Bedded covid
hospital, Rampur Garden, Bareilly, Uttar Pradesh was also visited for verification of fact highlighted
by media during pandemic period (May 2021). Composition of the joint committee is as under:

1. Sh. Mahendra Kumar Singh, ADM (City), Bareilly (Representative of DM Bareilly).

2. Sh. Prabhakar Tripathi SDM, Shahjahanpur (Representative of DM Shahjahanpur)

3. Dr. D.K. Soni, Scientist 'E’ Regional Directorate CPCB Lucknow

4. Dr. Harpal Singh Additional CMO, Bareilly

5. Sh. Rohit Singh, RO UPPCB, Bareilly / Sh. Vimal Kumar Rajput ASO, Regional office
UPPCB

M/s SP Green Light Environment Waste Management LLP herein after referred as the “the
Facility” located at village- Saalpur Navadiya, District- Shahjahanpur, Uttar Pradesh, is a Common
Bio-medical Waste Treatment Facility (CBWTF) and engaged in collection, transportation,
treatment and disposal of bio-medical waste.
The Facility was inspected to verify the status of pollution control measures and overall compliance
of environmental norms. During the inspection, the Facility was found in operation & the team has
physically verified different measures taken by the Facility to comply with the prescribed norm and
guidelines. Salient observations are appended as under:
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2.0 Salient Observations

Part A — General Information

S.No. Details Particulars
1. Name of CBWTF with M/s SP Green Light Environment Waste Management
contact details LLP
Sh Amit Yadav, Director - 9719293078
2. Month / year of Dec 2017
establishment
3. CBWTF Sh Amit Yadav, Director and Sh Sachin Agarwal, Director
Operation Incharge
4. Contact Details 9719293078 / 8171608844
5 Consent under Water Yes, Valid up to 31/12/2021
(Prevention and Control of Copy enclosed
Pollution) Act, 1974
Annexure-|
6. Consent under Air Yes, Valid up to 31/12/2021
{Prevention and Control of Copy enclosed
Pollution) Act, 1981 Annexure-l|
7. Environmental Clearance Yes, obtained, copy enclosed
{ EC) Annexure-lll
8. Authorization Status Yes, Valid up to 31/12/2021
Copy enclosed
Annexure-IV
9, Area or plot size of 43,560 Sq. feet
CBWTF {in Sq. ft.)
10. | Name of Districts/Cities / Bareilly, Shahjahanpur, Badaun, Pilibhit and Rampur
places being covered
11. [ Cost charged to the Rs. 50/- per Bed per Month (Prevailing)
healthcare facilities
12. | Separate  space  for Vo Yes o No
treatment equipment room
13. | Separate space for treated Vo Yes o No
and untreated waste
Part B- Operational Information
S.No. Details Particulars
1. | Total number of Total no. of HCFs : 876
healthcare Bedded HCFs : 557
facilities and beds Non-bedded HCFs . 325
covered (as on No. of Beds : 8200
date of visit) No. of beds up to 75 KM radius 5200

No. of beds more than 75 KM radius': 3000

Total Bio-medical
Waste Treatment
Capacity of
CBWTF

Incineration (in kg/day) : 150 Kg/hr
Autoclave (in kg/day)

ETP Capacity: 4KLD
ETP components

: 50 Kg/batch (1 batch = 60-75 minute))
Any other treatment and disposal: Shredder-50 Kg/hr
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Equalization tank- Settling tank- Dosing tank- Tube settler- ACF
& MGF

3. | Daily operation Collection : 8:00 AM to 06:00 PM
schedule (timings) Treatment through incinerator (in hrs).7 to 8 hrs depending on
waste quantity.
Treatment through autoclave (in hrs.): 4 to 5 batch depending
on waste quantity. -
4. | Average quantity Non-COVID waste:
of bio-medical 800 io 1200 Kg
waste Collecied Covid waste not found in the month of August 2021.
As per records (if
required, one
month data may
be checked)
Yellow 900-1100 kg/Day
Red 200-300 kg/Day
white 5-10 kg/Day
Blue 20-100 kg/Day
5. | Information related Upgraded to 2 second residence time vYes o No
to Incinerator As per detail provided by the Facility
Temperature in Primary Chamber: 800 to 850
Temperature in Secondary Chamber: 1050 to 1100°C
OCEMS installed: ¥Yes o No
OCEMS connected with CPCB/SPCB server: ¥Yes © No
6. | Type of APCDs Unit operations [pl. tick all applicable boxes]
attached with YHigh-rate Venturi scrubber;
incinerator o spray scrubber;
¥ packed bed tower;
o flue gas cooling system;
YMist eliminator
V Activated Carbon Filter (between ID fan stack)
If any other units please specify: Droplet Separator
7. | Information related Operational parameters for Autoclave:;
to red category Temperature: 121 °C
waste Pressure: 15 psi
Time: 60-75 minutes per batch ey g
8. | Information related Sharp Pit provided : 4 Yes o No
white category s it as per CPCB guideline : VYes o No
Waste Records maintained v Yes o No
Total quantity of waste sharps stored (in Kg):1690 Kg approx.
9. | Information related Mode of treatment: o Autoclaving
fo blue category ¥ By Chemical Disinfection
Waste After Sterilization, Facility for rinsing and washing of glass
containers VYes o No
Detergent waste: VYes o No
Residual chemicals collected: o Yes o No YNA
10 Waslewater ETP designed capacity: 4 KLD
management Quantum of wastewater treated: 3 KLD

Final mode of disposal of treated water: Plantation and Vehicle
Washing
Recycle in Facility: ¥ Yes
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11] Frequency of | : | -Stack repor_t_

incinerator /
autoclave / -Effluent Analysis report/Quarterly done
microwave / -Name of laboratory- M/s Advanced Environmental Testing and
hydroclave / ETP Research Lab P. Ltd, Sonepat, Haryana
discharge effluent Annexure-V
testing and name
of the laboratory
(specify approved
or not).
12| Monitoring Results
Incinerator stacks
emission 5 o3 £73
(paramelers D o 3
stipulated in the g £ 2 | x [ ®a]| .
Rules, ® = |58 G |6 | oElY
temperature a a |FOo&2 I |Z2 |To|loO
chambers, value
residence time in Emission | 50 | 0.IngTEQ/Nm(at | 50 | 400 | 0.05 | 99.00%
the secondary Standards 11% 02)
chamber elc.) :
All values are in mg/Nmv, except CE.
NM- Not monitored due to lack of Facifily
Annexure VI
13] Incineration ash | : | Is it hazardous waste as per HWM Rules: Transboundary?
characteristics Jo Yes o No
14 ETP outlet
characteristics

pH TSS COD |BOD |O&G

arameters

Sample
location

ETP inlet 6.79 | 40 233 97.1 55.7
ETP outlet | 7.61 | 13.1 83.3 26.6 5.70

Analysis
Result
Standards 6.5- [ 100 250 30 10
for Liquid | 9.0
Waste
All values are in mg/l except pH
Annexure Vil
15] No. of Vehicles | : | Number of vehicles used for non-COVID waste collection:10
used for collection Number of vehicles used for COVID-19 waste collection: 01

of waste from
member HCFs

16] Whether Bar code | | o Yes o No v Partially adopted
system is adopted

3
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Part C — COVID-19 waste related Information

1

Member HCFs for COVID-
19 generation

04 no

Quantity of COVID waste
collection per day and
COVID waste treatment per
day.

Average last month (June 2021) ~ 800 kg/day

Whether COVID waste
collected is treated on same
day?

Vo Yes

o No

Whether COVID and non-
COVID waste has been
stored separately?

Vo Yes

o No

Member HCFs registered in
COVID19BWM App.

Yes

Whether CBWTF have
registered on
COVID19BWM App
developed by CPCB and
register all the vehicles
dedicated for COVID waste
generation?

Vo Yes

o No

Whether sanitization of
vehicles dedicated for
COVID waste collection has
been done daily?

Vo Yes

ot No

0.5 % Hypo used for vehicle washing

Is PPEs used by workers
involved in handling and
collection of biomedicai
waste is adequate?

o Yes

Vo No

3.0 Salient Finding

Part A: Format for Operational Compliance Verification

S. | Operational Requirement Status | Remarks/ Action Taken
No | Activity - Tick
vorX
1 BMW
Collection
a. | Waste generated | V

hours.

is collected and
disposed within 48
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No

Operational
Activity

Requirement

Status
- Tick
VorX

Remarks/ Action Taken

Separate
compartiments for
color coded
wastes

Use of PPEs

Waste collectors
are required to
wear  adequate
PPEs -including
three-tayer masks,
splash proof
aprons/gowns,
gloves, gum boots
and safety
goggles. Does
workers wear
adequate PPEs?

Transportation

Some of the workers were not using
adequate PPE to handle the BMW.

a.

Weather
dedicated Vehicle
used for collection
of CovID19
waste?

Registration of
vehicles with
SPCBs

Use of separate
dedicated vehicle
for COVvID19
waste

Tracking of
BMW

Installation of GPS
based devices in
vehicles

GPS based
tracking access to
SPCBs/PCCs to
monitor location or
route of vehicles

Use of COVID19
Tracking App at
collection point

Handling at
CBWTFs
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S. | Operational Requirement Status | Remarks/ Action Taken
No | Activity - Tick
Yor X
a. | Separate spaces | X No separate space for reception of waste
provided for
reception of color-
coded wastes
b. | Space adequate | ¥
for reception of
| waste
c. | Space adequate | V
for storage of
treated waste o
6. | Compliance to
Standards
a. | Compliance to |V
emission
Standards -
sample collected
by SPCB or its
agency
b. | Compliance to| ¥
emission
Standards - as per
NABL/ EPA
accredited
laboratory ]
c. | Compliance  to| ¥
emission
Standards -
sample collected
by SPCB or its
agency
d. | Compliance to |V
emission
Silandards - as per
NABL/ EPA
accredited
| laboratory
e. | Compliance  to | ¥
Temperature
standards
f. | Compliance  to |
disinfection
standards
{Autoclave /
Microwave)
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Part B: Format to Assess Adequacy of Infrastructure

_|_(iii) Ash storage, efc.

S.No. | Infrastructure | Requirement Status | Remarks/ Action Taken
- Tick
Vor X
1 Vehicles
a. | Whether the unit has Nl
adequate fleet to lift BMW
daily from bedded HCFs
b. | Dedicated Vehicle provided |V
for COVID19 waste
2 Area available
for CBWTF
operations
a. | Area of operations is more | ¥
) than 0.5 acres?
3 Upgradation of
Combustion
Chamber
a. | Secondary Combustion i Based on the data provided by
Chamber upgraded to 2 sec the Facility.
Retention Time...? .
4. APCDs Whether APCDs upgraded to |
upgradation meet revised standards for
PM? )
Control systems for Dioxins CPCB team has not monitored
and Furans installed? these pollutants during visit,
therefore it is difficult to assess
the efficiency of APCD w.r.t.
Dioxin and Furan. The
CBWTFs requires to get these
parameters monitored from
— approved laboratory.
5. Waste
Reception sar
a. | Separate spaces provided for | X
receipt of untreated colour
o= coded BMW
b. | Containers used to receive | V
BMW prior to charging into
incinerator
6. Facilities for .
treated Waste
Handling -
a. | Covered sheds provided for | v
(i) all treatment/disposal
equipment, (ii} handling
treated/un-treated wastes, :Il
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Part C: Format to verify data submission by CBWTFs

4.0 Observations:

1. During visit Facility was found operational.

S.No | Records Requirement Status - | Remarks/ Action Taken
Tick YV or
X
1 Daily COVID19
data upload -
Usage of COVID19 BWM v
Tracking App to report
COVID19 waste collection
and disposal - o
2 Barcode based
Tracking data
Implemented Barcode v
Labelling and tracking
System as per BMWM
Rules, 2016 — Provided
Login and data access to
SPOCBs/PCCs
3 Logbook on
maintenance )
Logbook maintained and ) -
shown to SPCBs/PCCs, as
when asked for. o )
4 Web-site
information
Displays details of X
authorization, treatment,
annual report efc. on web-
site
5 Annual Report
Submission
Whether submitted for v )
previous year?
6 Reporting of Incidental reporting of fires, | v
incidents accidents during handling,
spillages,

2. Board indicating address and symbol for bio hazard was found on main entry gate.

Bareilly, Shahjahanpur, Rampur, Badaun and Pilibhit.

3. The Facility has infrastructure to collect BMW from HCFs, hospital, Pathology labs lm%zd at
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10.
11.
12.

13.

14.

I5.

16.

17.
18,

19.

20.
21.
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As reported, Facility has Ten (10) vehicles for collection of BMW. The CBWTF has installed GPS
and partially adopled the bar coding for handling of Bio medical waste,

Additionally, one dedicated vehicle deployed for collection of COVID waste since the epidemic
started and being disposed as per the CPCB guideline.

All vehicles engaged in BMW collection and transportation equipped with GPS. Summary (April
—August, 2021) of tracker app used to manage the vehicles movement is annexed as annexure VIII.
The waste collected from different HCFs was not appropriately segregated as per the category of
waste which indicates the poor coordination between the collector and generator of the BMW.

No record could be produced by the CBWTF for prophylactic immunization to the staff against the
Hepatitis B and Tetnus.

The CBWTF has not provided record for providing training to all of his worker involved in handling
of BMW., at the time of inspection.

The worker engaged in the handling of BMW not fully equipped with occupational safety gears as
well as adequale personal proteclive equipment.

The fire extinguisher installed in the Facility was found in order.

The website of the CBWTTF is not fully develop as per the BMWM, Rule 2016.

The Facility has incinerators capacity of 150 Kg/hr and autoclave capacity of 50 Kg/batch (1 batch
= 60-75 minute). Capacity of shredder is 50 kg/ hour. Operating hour for shredder is 1-1.5 hours.
The Facility has PLC based operating incineration system, which is equipped with, venturi
scrubber, packed bed scrubber, mist eliminator, droplet separator, activated carbon filter and ID fan
flue gas cooling system as Air Pollution Control System (APCS) and emission from incinerator is
emitted through stack of height approx. 30 m.

As per the source emission monitoring report, carried out during inspection, the Particulate Matter
(PM) concentration i.c. 48.8 mg/Nm?® which conform to notified standard (Standard of PM is 50
mg/Nm?).

The CBWTF has made provision for measurement of pressure in primary chamber in terms of water
column pressure (by means of U- tube manometer or digital display provision connected to PLC)
to ensure the negative drafl of water column to avoid leakage of gaseous emissions and safety as
well but it was out of order.

The Facility is using diesel as fuel in incineration. Log book for the same was made available.
During visit it was found that the temperature in the primary and secondary chamber was
conforming to notified standards.

As per the document provided by CBWTF and certificate of M/s S.K. India Therm, Sonepat,
Haryana, secondary chambers of incinerator is achieving 2 second residence time. (Annexure IX)
The incinerator was having the automatic emergency vent.

The Facility has Effluent Treatment Plant (ETP) for treatment of wastewater generated from

Facility. ETP comprises Equalization tank- Dosing tank- Settling tank- Tube Settler-Activat

| b e
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Carbon Filter. During inspeclion, ETP was operational. As informed, treated effluent is being
recycled in the horticulture. As per analysis report of ETP prepared by CPCB all the parameters
monitored were found complying with the notified standard.

22. Ash from incinerator and sludge from ETP is being sent to TSDF i.e. M/s Bharat Oil & Waste
Management Ltd, Kanpur Dehat site for which log book was found in order.

23. The Facility has 01 no DG set with capacity 62.5 KVA. DG set attached with appropriate height of

stack and is equipped with acoustic enclosure

24. The CBWTF has 02 no of bore well and equipped with Electromagnetic flow meter and having
valid NOCs from CGWA up to 24.10.2021.

25. Team has also visited the 300 bedded Government COVID 19 Hospital operating at Bareilly on
Sept 8" 2021 along with other members. The matter related to the Hon’ble NGT order dated
27.07.2021 in which poor management of Biomedical Waste Management mentioned, has been
discussed with the In charge Officer of the Hospital . He appraised the fact in light of said order
and facilitated us to visit the hospital and explained the existing infrastructure for management of
COVID 19 BMW. The statement given by him is annexed as annexure — X.

26. The hospital is well equipped with the desired infrastructure as per the BMWM 2016 Rule. During
visit no COVD 19 patient seen in the hospital (Photo 17-19}. It was informed by them the entire the
BMW received is being regularly managed by the Facility.

27. Compliance status of BMWM Rules, 2016 in HCFs under the jurisdiction of Regional Office, SPCB
Bareilly is annexed as annexure XI.

28. For preparation of revised District Environment Management Plan for District Bareilly, District
Magistrate Bareilly issued directions to concerned department for providing necessary information
to District Forest Officer, Bareilly vide letter No 440/29-5(District Environment Plan) dated
30.07.2021 is annexed as annexure-XII. Presently all information collected & preparation of

revised District Environment Management Plan under progress.

5.0 Recommendations:

1. The Facility requires 10 ensure periodic monitoring of Dioxin and Furans from approved
laboratory to ensure the efficiency of APCD w.r.t to these parameters.

2. Establish Bar coding system for handling of the BMW,

3. The Facility requires to assist the BMW generators in training conducted by them for efficient
and proper management of Biomedical Waste.

4. The Facility should maintain medical examination record including immunization of their
workers involve in handling of BMW for protection against the disease.

5. The Facility requires to maintain website indicating authorization, treatment and annual repo
in public domain.

% e o,
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The CBWTF should make proper provision for measurement of pressure in primary chamber
in terms of water column pressure (by means of U- tube manometer or digital display provision
connected to PLC) to ensure the negative draft in primary chamber to avoid leakage of gaseous
emissions and safety.

UPPCB shall issue direction to the member units of the Facility to ensure proper segregation of
waste in strict compliance of the BMW Rules, 2016.

Facility should develop separate space for incinerator control Panel as well as Online

continuous emission monitoring System display.

6.0 Inspection Team:

|

A. CPCB RD Lucknow

1. Dr.D. K. Soni, Sc. ‘E’, CPCB RD Lucknow
2. Sh Shahid Khan, ISA, CPCB RD Lucknow
3. Sh Shivam Singh, Research Associate-I, CPCB RD Lucknow

B. UPPCB RO Bareilly

1. Sh. Rohit Singh, Regional Officer
2. Sh Vimal Kumar Rajput ,ASO

2, Sh. S.B. Dwivedi FA

C. District Administration

1. Sh. Mahendra Kumar Singh, ADM (City), Bareilly representative of DM Bareilly.
2. Sh. Prabhakar Tripathi SDM, Shahjahanpur representative of DM Shahjahanpur
3. Dr. Harpal Singh Additional CMO, Bareilly

L..lﬂ"' %
Dr. D. K. Soni, DrE%‘tT/}V/nml Siohit Sh. %r Sh. Mahendra

Sc. ‘E, Singh Kumar Singh Tripathi Kumar Singh,
CPCB Additional Rajput, RO SDM, Shahjahanpur ADM (City)
Regional CMO, ASO UPPCB, (Representative of Bareilly
Directorate Bareilly UPPCB RO Bareilly DM Shahjahanpur)  (Representative of
Lucknow Bareilly DM Bareilly)
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7.0 Photographs taken during inspection

Photc 2: Green belt developed with in
_ prgmises

ot w4 il LA

—

Photo 5: Storage Area for treated plastic

Photo 4: Wasig Plateform for vehicle
waste

OA no 180/2021 Mukul Kumar v)UfGovernment ' Page 13 of 15



Photo 9: Shredder

Photo 10: Weiging Maschine for BMW Photo 11: Overview of Incinerator
quantification
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“Photo 12: Mechanical Loading of infectious
waste in incinerator

Photo 13: Overview of ETP

Photo 15: Fleet engaged in collection and

Photo 16: Vehicles engaged in BMW
collection & transportation

transpnrtation of BMW

w imm e L o

Photo 17: 300 bedded district COVID
hospital visited by Joint committee

Phot 19: Bins Heployed for the collection of
COVID waste in hospital
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T Amnexwme- T

A= U.P. Pollution Control Board
e
e CONSENT ORDER
Ref No. - Dated : 25/06/2019
55995/UPPCB/Bareilly(UPPCBRO)/CTO/water/S
HAHJAHANPUR /2019
To,

Shri AMIT YADAV
M/s SP GREEN LIGHT ENVIRONMENT WASTE MANAGEMENT LLP

GATA NO. 433, SAALPUR NAVADIYA, MEERANPUR KATRA ,SHAHJAHANPUR,242301
SHAHJAHANPUR

Sub: Consent under Section 25/26 of The Water (Prevention and control of Pollution) Act, 1974
(as amended) for discharge of effluent to M/s. SP GREEN LIGHT ENVIRONMENT
WASTE MANAGEMENT LLP

Reference Application No :5076021 Dated :25/06/2019

1. For disposal of effluent into water body or drain or land under The Water (Prevention and control of
Pollution) Act,1974 as amended (here in after referred as the act ) M/s. SP GREEN LIGHT
ENVIRONMENT WASTE MANAGEMENT LLP is hereby authorized by the board for discharge
of their industrial effluent generated through ETP for irrigation/river through drain and disposal of
domestic effluent through septic tant/soak pit subject to general and special conditions mentioned in
the annexure ,in refrence to their foresald application .

2. This consent is valid for the period from 08/06/2019 to 31/12/2021 .

3. Inspite of the conditions and provisions mentioned in this consent order UP Pollution Control Board
reserves its right and powers to reconsider/amend any or all conditions under section 27(2) of the
Water (Previntion and Controt of Pollution) Act, 1974 as amended .

This consent is being issued with the permission of competent authority .

Digttalysigned by
AM [T AMIT CHANDRA

CHANDRA ?;;f;;';‘f;,‘;?:;
For and on behalf of U.P. Pollution Control Board

Chief Environment Officer

Enclosed : As above
(condition of consent):

Copy to:  Regional Officer UPPCB Bareilly for information and to ensure the compliance of the
conditions imposed in the consent order. AMIT R

CHANDRA D 0190675 150016 « D530
Chief Environment Officer
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U.P. POLLUTION CONTROL BOARD, LUCKNOW

Annexure to Consent issued to M/s.SP GREEN LIGHT ENVIRONMENT WASTE MANAGEMENT
LLP vide

Consent Order No. 5076021/ Water Dated : 25/06/2019

4(a)

4(b).

CONDITIONS OF CONSENT

This consent s valid only for the approved production capacity of CBWTF of 150 kg/hour
incinerator .

The quantity of maximum daily effluent discharge shouid not be more than the following :

Effluent Discharge Details
S.No Kind of Effulant Maximum daily | Treatment facility and
discharge, KL/day discharge point
1 Industrial 3KLD ETP
2 Domestic 1KLD Septic Tank

Arrangement should be made for collection of water used in process and domestic effluent
separately in closed water supply system. The treated domestic and industrial effluent if discharged
outside the premises, if meets at the end of final discharge point, arrangement should be made for
measurement of effiuent and for collecting its sample. Except the effluent informed in the
anplication for consent no other effluent should enter in the said arrangements for collection of
effluent. 1t should also be ensured that domestic effluent should not be discharged in storm water
drain .

The domestic effluent should be treated in treatment plant so that the should be in conformity with
the following norms dated treated effluent .

Domestic Effulant
S.No Parameter Standard
1 Total Suspended Solids 100 mg/l
2 BOD 30.ma/l _
3 COD 250 mall
4 Qil & Grease 10 mg/l
5 Quantity of Discharge 1 KLD

The industrial effluent should be treated in treatment plant so that the treated effluent should be in
conformity with the following norms. .

Industrial Effulant
S.No Parameter Standard
1 Total Suspended Solids 100 mg/l
2 BOD 30 mg/l
3 CcoD 250 mall
4 Qil & Grease 10 mali
5 Quantity of Discharge 3KLD

Effluent generated in all the processes, bleed water, cooling effluent and the effluent generated from
washing of floor and equipments etc should be treated before its disposal with treated industrial
effluent so that it should be according to the norms prescribed under The Environment (Protection)
Act, 1986 or otherwise mandatory .

The other pollutant for which norms have not been prescribed, the same should not be more than the
norms prescribed for the water used in manufacturing process of the industry .

The method for collecting industrial and domestic effluent and its analysis should be as per legal
Indian standards and Its subsequent amendments/standards prescribed under The Environment

(Protection) Act, 19886.
1/ 2-'



The treated domestic and industrial effluent be mixed (as per the provisions of Condition No. 2) and
disposed of on one disposal point. This common effluent disposal point should have arrangement for
flow meter/V Notch for measuring effluent and its log book be maintained .

ALl

Specific Conditions:

1. This Consent to Operate is valid for operation of One Incinerator of capacity 150 Kg/Hour,
Autoclave- 500 Liter/batch and Shredder-50 Kg/hour Bio Medical Waste.

2. Unit shall ensure compliance of conditions imposed in Environmental Clearance issued by State
Level Environment Impact Assessment Authorig/. Uttar Pradesh vide its letter no.
548/Parya/SEAC/4448-4094/2018 dated 06-12- 018.

3. Unit shall ensure compliance of conditions imposed in Consent to Establish issued by Uttar
Pradesh Pollution Control Board letter no. 13552/UPPCB/Bareilly (UPPCBRO)/
CTE/SHAHAJAHANPUR/2018 dated 15-06-2018.

4.No expansion/installation of any machinery in the premises is permitted without obtaining
Environmental Clearance and Consent 1o Establish from concerned authorities.

5. Unit shall ensure that the Liquid Waste is treated as per the norms prescribed in Bio-Medical
Waste Management Rules, 2016 as amended.

6.Incinerator shall be operated in accordance with Bio-Medical Waste Management Rules, 2016
w.r.t. maintenance of Temperature for primary and secondary chamber of incinerator, Emissions etc.
The secondary chamber gas residence time shall be at least 2 seconds.

7 The incinerator stack emission shall be as per the norms prescribed under the provisions of Bio-
Medical Waste Management Rules, 2016 as amended.

8.Record w.r.t. operational parameter of autoclave such as temperature, pressure elc. as well as
records for validation test conducted to check efficiency of autoclave shall be maintained.

9 Discarded medicine shall be disposed as per the provisions of schedule 1 of Bio-Medical Waste
Management Rules, 2016 as amended .

10.The CBWTF shall comply with the Bio Medical Waste Management Rules 2016 and annual
report shall be submitied.

11.The CBWTF shall comply with the provisions of Hazardous and Other waste (Management and
Trans boundary Movement) Rules, 2016.

12.The facility shall ensure Bar coding system to be adopted by members of healthcare facility in
accordance with Bio Medical Waste Management Rules (B 2016.

13.The CBWTF shall submit CGWA permission for ground water withdrawal and also comply the
CGWA guidelines for recharging of ground water.

14. unit shall ensure strict compliance of Rule 4 & 5 of Bio-Medical Waste Management Rules,
2016 as amended 2018.

15.The Facility shall develop and maintain green belt as per the guidelines issued by the Board vide
office order dated 16/02/2018, which is available on Board's Website- www.uppch.com.
16.Separate space for untreated Bio Medical Waste shall be provided by facility as per CPCB
guidelines/Bio Medical Waste Management Rules 2016

17.Comprehensive safety measures must be followed in handling of wastes and the staff must be
properly trained.

18.jl)"he facility shall provide the list of members attached to CBWTF and details of Bio medical
waste received and disposed during last quarter shall be submitted and record shall be properly
maintained.

19.Industry shall comply with the relevant provisions of Environmental Laws.

20.Fly ash shall be disposed as per the provisions and guidelines of MoEF & CC, Govt. of India.
21.In compliance of Rule 18 of the Bio-Medical Waste Management Rules, 2016 the occupier or an
operator of CBWTF shall be liable for all the damages caused to the environment or the public due
tosimpropzr handling of bic-medical waste and shall be liable for action under section 5 and section
15 of the Act.

22.Unit must ensure compliance of Revised Guidelines for Common Bio-medical Waste Treatment
and Disposal Facility

93 This Consent order shall automatically become invalid on issuance of Closure Order by CP.CB/
UPPCB and further on Revoking of Closure order, the Consent order shall become valid.

AMIT CHANDRA
Issued with the permission of competent authority . CHANDRA D e

For and on behalf of U.P. Pollution Control Board .

- 3



I Ahnexum-j-

U.P. Pollution Control Board

A i
g CONSENT ORDER
Ref No. - Dated : 25/06/2019
?ZlesgllUPPCB/Bareilly(UPPCBRO)/CTOIair/SHAHJAHANPUR
To,

Shri AMIT YADAV
M/s SP GREEN LIGHT ENVIRONMENT WASTE MANAGEMENT LLP

GATA NO. 433, SAALPUR NAVADIYA, MEERANPUR KATRA SHAHJAHANPUR,242301
SHAHJAHANPUR

Sub; Consent under section 21/22 of the Air (Prevention and control of Pollution) Act, 1981 (as amended)
to M/s. SP GREEN LIGHT ENVIRONMENT WASTE MANAGEMENT LLP

Reference Application No. 3632056 Dated : 25/06/2019

1. With reference to the application for consent for emission of air pollutants from the plant of M/s SP
GREEN LIGHT ENVIRONMENT WASTE MANAGEMENT LLP. under Air Act 1981. It is being
authorised for said emissions, as per the standards, in environment, by the Board as per enclosed
conditions .

2. This consent is valid for the period from 08/06/2019 to 31/12/2021 .

3. Inspite of the conditions and provisions mentioned in this consent order UP Pollution Control Board
reserves its right and powers to reconsider/amend any or all conditions under section 21 (6) of the
Air (Previntion and Controt of Pollution) Act, 1981 as amended.

This consent is being issued with the permission of competent authority .

AMIT  oastars
CHANDRA 550 o

For and on behalf of U.P, Pollution Control Board
Chief Environment Officer

Enclosed : As above
(condition of consent):

Copyto:  Regional Officer UPPCB Bareiily for information and to ensure the compliance of the

. !
conditions imposed in the consent order. AMIT Qigltaly signed by

CHANDRA (igieonez
Chief Environment Officer
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3(b)

3(c)

U.P. Pollution Control Board

Dated : 25/06/2019
CONDITIONS OF CONSENT

This consent is valid only for the approved production capacity of CBWTF of 150 kg/hour
incinerator .

This consent is valid only for products and quantity mentioned above. Industry shall obtain prior
approval before making any modification in product/ process /fuel/ plant machinery falling which
consent would be deemed void.

Th(:(s maximum rate of emission of flue gas should not be more than the emission norms for the
stacks.

Air Pellution Source Details.

Air Pollution Source Details
S.No AirS Polution | Type of Fuel Stack No. Parameters Height
ource
1 Incinerator HSD 01 Particulate |30 Meter from
150 kg/hour Matter ground level
with ventury
scrubber
2 D.G. Set 82.5 HSD 02 Particulate |2 Meters from
KVA Matter nearest roof
The emissions by various stacks into the environment should be as per the norms of the Board .
Emission Quality Details Detail
S.N Stack No Parameter Standard
1 01 Particulate Matter 50 mg/nm3
2 01 Oxides of Nitrogen 400 mag/nm3
3 02 Particulate Matter As per E(P) Rules,
1986

Quantity of other pollutants should also be as per the norms prescribed by the Board/MOEF & CClor
otherwise mandatory .

The equipment for air pollution control system and monitoring ,as proposed by the industry and
approved by the Board should be installed in their premises itself .

The modification or installation in the existing pollution contro! equipments should be done only by
prior approval of Board .

The operation of air pollution control system and maintenance be done in such a way that the
%uantlty of pollutants should be in accordance with the standards prescribed by the Board/MoEF &
Clor otherwise mandatory .

Unit should do provisions for fugitive emissions chimney/stack as per the norms of the Board/MOEF
& CClor otherwise mandatory .

The unit should submit the stack emissions monitoring report within one month from issuance of
consent order along with the point wise compliance repori of the consent order . Further quarterly
monitering report should be submitted .

Specific Conditions:



1. This Consent to Operate is valid for operation of One Incinerator of capacity 150 Kg/Hour,
Autoclave- 500 Liter/batch and Shredder-50 Kg/hour Bio Medical Waste.

2. Unit shall ensure compliance of conditions imposed in Environmental Clearance issued by State
Level Environment Impact Assessment Aulhurl;y. Uttar Pradesh vide its letter no.
948/Parya/SEAC/4448-4094/2018 dated 06-12-2018.

3. Unit shall ensure compliance of conditions imposed in Consent to Establish issued by Ulttar
Pradesh Pollution Control Board letter no. 13552/UPPCB/Bareilly (UPPCBRO)/
CTE/SHAHAJAHANPUR/2018 dated 15-06-2018.

4.No expansion/installation of any machinery in the premises is permitted without obtaining
Environmental Clearance and Consent to Establish from concerned authorities.

5. The CBWTF shall comply with the Bio Medical Waste Management Rules 2016 and annual
report shall be submitted. ;

6.Incinerator shall be operated in accordance with Bio-Medical Waste Management Rules, 2016
w.r.t. maintenance of Temperature for primary and secondary chamber of incinerator, Emissions etc.
The secondary chamber gas residence time shall be at least 2 seconds.

7.The incinerator stack emission shall be as per the norms prescribed under the provisions of Bio-
Medical Waste Management Rules, 2016 as amended,

8.Record w.r.t. operational parameter of autoclave such as temperature, pressure etc. as well as
records for validation test conducted to check efficiency of autoclave shall be maintained.
9.Discarded medicine shall be disposed as per the provisions of schedule 1 of Bio-Medical Waste
Management Rules, 2016 as amended .

10.Unit must ensure compliance of Revised Guidelines for Common Bio-medical Waste Treatment
and Disposal Facility

11.The CBWTF shall comply with the provisions of Hazardous and Other waste (Management and
Trans boundary Movement) Rules, 2016,

12.The facility shall ensure Bar coding system to be adopted by members of healthcare facility in
accordance with Bio Medical Waste Management Rules (BM\XIM) 2016.

13. Fly ash shall be disposed as per the provisions and guidelines of MoEF & CC, Govt. of India.
14, unit shall ensure strict compliance of Rule 4 & 5 of Bio-Medical Waste Management Rules,
2016 as amended 2018.

15.The Facility shall develop and maintain green belt as per the guidelines issued by the Board vide
office order dated 16/02/201%, which is available on Board's Website- www.uppcb.com.
16.Separate space for untreated Bio Medical Waste shall be provided by facility as per CPCB
guidelines/Bio Medical Waste Management Rules 2016

17.Comprehensive safety measures must be followed in handling of wastes and the staff must be
pro;lJ‘erly trained.

18.The facility shall provide the list of members attached to CBWTF and details of Bio medical
waste received and disposed during last quarter shall be submitted and record shall be properly
maintained,

19.Industry shall comply with the relevant provisions of Environmental Laws.

20. In compliance of Rule 18 of the Bio-Medical Waste Management Rules, 2016 the occupier or an
operator of CBWTF shall be liable for all the darna%es caused o the environment or the public due
to impropf\r handling of bio-medical waste and shall be liable for action under section 5 and section
15 of the Acl.

21.This Consent order shall automatically become invalid on issuance of Closure Order by C.P.CB/
UPPCB and further on Revoking of Closure order, the Consent order shall become valid.

AMIT Digitally signed by
AMIT CHANDRA
Issued with the permission of competent authority . CHANDRA ?:; 20190635

For and on behalf of U.P. Pollution Contrel Board .

Chief Environment Officer
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+  State Level Environment Impact Assessment Authority, Uttar Pradesh

- - e

Directorate of Environment, U.P
‘intel hlind-1, Gomt: Negar, Locknow - 226010

Fhoce - 95-527-2300 M1, Fax: 91-522-2300 543
£ read): doroplbo®yahen com

Wehitir - wawssamyin

To,
M/s SP Green Light Environment Waste Management,
86-87, Mandatl Vihar,
Irzatnagar, Nawabgan],
Bareilly- 243122
Ret. oD 4B ... /Parya[SEAC/4448-2094/2018 Date: O é December, 2018

Sub: Enviropmental Clearance for ProposediProject of. Common:Biomedics! Waste Treatment Plagt ot
Khasra No,- 433, Village-Sanlpur Navadiy ar, : han B, /s 5 P Green
Light Environment Waste Management, Reparding,

Dear Sir,

Plepse refer to your appiication/istters 06-03-2018, 29-05-2018, 09-08-2018; 13-08-2018.08-07-
2018, 31-10-2018 & 13-11-2018 addressed to the Chalrman/Secretary, State Level Environment impact
Assessment Authority (SEIAA} and Director, Directorate of Environment Govt. of UP on the subject as
above The State Level Expert Appraisa! Committee considered the matter in its meetings held on dated
15/11/2018 and SEIAA in its meeting dated 23/11/2018 & 26-11-2018.

A presentalion was made by the project proponent along with their consultant M/s Peakriti
tonsultant services, The proponent, through the documents submitted and the presentation made,
informed the committee that:-

1. The environmantal clearance is soughl for Proposed Project of Comymon Biomedical Waste

Treaument Plant ai Khasra Ho:- 433, Village-Saalpur Navadiva, Tehsti-Tithlar, District- Shaizhanpur,

U.P. M/s S P Green Light Environment Waste Management '

2. Public hearing was organized on 30/07/2018.
3. SaYentleatures of the pfo;eEl as submiited by the project gropenent: |

Particulars | petails T EE NI
CompanyName | Mfs SPGreen Ught Environment Waste Management LLP |
! Location ! Village- Saalpur Navadlya, Tehsil: Tilhar, Disl. Shajahanpur (UP}
Pine Code-243122 Azl
Categary of the project tem : 7 [d) {a) of the Schedule-Gazette Notiflcation, MOEF |
| . CCGovt of indla dated 17th Aprii 2015. ]
{ Land Aren w _10ace A _ SRRl
| Khasra Number LiF) A3ICHE R T L T ere I VLTI
Estimated ProjectCost =~~~ | 95,30 Lacs L __3
No  Vehicles required Ffor | 8 {Shahjahanpur, Bareilly, Pllibhit) !
collection & transportation of |
waste - 0" il L, |
‘Waler Requirement G KLD i
Man Povser Requirement = )25 ST e : 4l
Nearest Highway [ HH-24 HH-30 e S
4 Area detalls of the project- LA T o0 2t
Site Statement ]
e
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E.C tor

Frogotes: Progect G Loosnan popmeshon] Wadle Treateter) Plant 3t $hpea len 815, Walage Sasipur Maviive, §ohghelihas,
L0 ﬂrduat"wz,ﬂ P2 MR EF Green Light Emdrgnmnst Wit Mamgeeaen

5 No N':mn Ates i
1 | indnerator room | 1250
25 Au.oclnve foom {150
13 | shredder room | 15.0
14 15torage with space (1) { 64.0 = R ==
5 Storage with space {2) 640 T LR }
(6| Vehide washing _|480. : i
UK NS A T - 73
B T:cau:d waste storagel Il. H 3650 _
8, I Chiswey 30 m i Bl
P_.‘&q iy i Sharp pit “ary e 1.3 i
11 | Secuted tandfill pll 196 e 3 |
12 ] | Staif room with todet T Tiamar | W
113 1 Rdmicisteativa with todet Yary i ¥
14 I Security rgom _ P T 1 T
15 | Par¥ing ~ {510 - B §
| GrEoR B T i 11680357 T RN
Road Area b= - 1695.32 S R
Open 27016 D |
| Total site area o Br o e T LY e e L i S
= Aulotlave capacity 500 Mefhr T
v Incmaratorcapacity 2150 bpth
= Sheodiers ol Capacity = S0kg/h
* ETP 108 ‘1[3

&

5

Woater Requirament: Total Water requitement will be 05 KuD angd mei through one bore well
(afier 1aking prios clearance 10 CGWA) for the propossd project.

fAanpowee * Amirdy imato 25 peregns veit e enpaped.

Power Regquireming:

Appre 28 KV A {01 oparatin prase (o7 Al ouzses) Sumphe snuige - 1UPACLY

Back up- DE. Sej p! 25 VA capnt i tie t ag clantloy

The pruject proposal falls under categury-Nd) of EIA Notification, 2006 fes amended}.

Based on the recommendations of the State L evel Expert Apprasal Dommittee Mesting (SEAT)

held on 15/11/2018 the State Level Envijuninent impact Assessment Authority {SFIAA) in it Meeting
heid on 23/11/2018 & 26/11/201B decided 1v grant the Envircnmental Clearancr for groposed proizer
along with subject to the gffectica implemeniation af the fallowing prneral & snecdic conditions
General Cordltions: -

i

2.

PP viill take pror prrmictioh of UPRES forestabiiching GBVATF at thé site in raferance 16 invised
guldelines of CPLCB 2016 far CBWTF belore instailation,

PP must ensure before stariing operstion to resoive all issues razed In the public hearing as per the
revised puldelines issued by the CPCB on 21/12/2016 {revised guidalines For common bio medwal
waste treatment and disposal jacihires-chepert-68). According o the guidelines, UPPCH should
tesotve the complaints from the public received during the public hearing. H they are.nat able to
resolve the Issuas then the'matter.ss referved i CPCB for final decision.

Guidehines of CPCB/UPPCSE for Blo-Medics! Waste Cominon Hatardows Wasies incinerators shaflhe
foltowed.

Al safety measures will be suiclly followed by workers for handing of Bio medical waste bags
during storage and {eeding at incineraior 1o prevent healih hazards.

PP should carrvout penodical air quality monlitering in and sround the ite including VOC, HC

P# shatl ensure te conduct quariery healﬂ?jy; fers working in the planl.
'

Pope 2017



£.L I Bepamine Froingt of Cammen Rirmpdical WASLE Toqimet LElnng a3 Khasrs M. 433, VElme:5e Mpur iavastra, Yehsik-Tidwe,

0
11
12,
14,
15,
16.

17

18,
19,

20.

Distrk: Shajehpnpur, DLLY3 S P Grven Lght Epvizoament Wasie Manarement

pp wiill constiuct garland diain of zppropriate size and settiing 1ank wilh stone pitching alt 2 ound
the plant premises )

pp should develop B m green el all 2iong the periphery of the species thal ae skgnificant and
used for the poliution abatemen.

incineration plants shall be gpetated [combustion chambess) with such temperance, reiention time
and turbutence, 50 as to achieve Total Organk Carbon (TOC) content In the slag and biottom ashes
less than 33, or their l0ss on ignition s tess than 5% of the dry weight of the material,
Transportation and handling of Bio-medical \Wastes shalt be as per the giomedical Wastes
{Management and Handling) Rules, 2000 (as amended) including the section 129 to 137 of Central
notos Vehicle Rules, 1989,

the proponent should ensure that the project futilis all the provisions of Hazardous Wastes
{Management, Handling and Transboundary Movemenl} Rules, 2008 {as amended) including
collection—and transportation design etc and aiso guldelines for Common Hazatdous Waste
Incineration - 2005, issued by CPCB

Ecosoth {organtc and blodegradable chemical} and alumina will be used around. Odor genaration
arpas at regular intervals for dilution of odorant by odor counteraction of neutralize.

The entire area should be coversd with 03 meters M5 sheets and due care should be taken for
noise and #ibration control during demolition work.

provisions shall be made for the housing of construction/plant erection lahor within the site with
all necessary infrastructure and {acilities such as mobile toilets, moblle ST, safe drinking water,
medijcal health care, criche ete. The housing may be in the form of temporary structure to be
romoved after completion of the penod.

taBaltoring of the stack gaseous emisslons {under oplimum capecity of the incinerator] will be
ddhe once in thiee months through a faboratory approved under the EPA, 1986/NABL and record
of such anatysis rasults shall be maintained and submitted to the prescribed authority. In case of
didiing and furans, monitoring will be done once in & year.

ventury scrubber with mist eliminator, beg filter, muliicyctone and dust collector shall be provided
as’air potlution control equipment.

Magnetic flow meters shall be provided at the inlet/outiet of water supply point and recoids for
th#l same shall be maintzined and submizted o UPPCB regutany.

ThiPpP should comply with the provisions made in Hazardous Wasie {(Management, Handling &
Trans-boundary Mavement) Rules, 2016 and Bio-Medical
Waste (Management and Handling) Rules, 2016 las amended).

Dedicased parking facility for unioading of materials/wastes shall be provided ia the faciity
premises. PP shall develop and implement good traffic management system for their incoming and
outgoing vehicles 1o avoid congestion on the public road.

The overall noise level in and argund the facility area and D.G. set shell be kept well within the
standards by providing noise contepl measuras including engineering controls like acoustic
insulation hoods, silencers, enclosures etc. on all sources of noise generation. The ambient nolse
favel shall canfiim to the standatds prescribed under the Environment (Protection) Act, 1986 &
Rules. 0

Specific Conditlons:

L

2.

1T

v

Directions/suggestians given during public hearing and commitment made by the project
proponent should be strictiy compliad.

pp shoutd Instalt adequate ETP for treatmens and disposal of effluent and Zero dischasge should be
maintalned.

Procass effluent any waste waler should not be aliowed 10 mix with storm water.

Ho landfiil site is allowed within the CBWTF site.

PP viill ensure 10 use oaly non chiotinzted bags for handimg and stoiing bio medical vaste. in any

case, PP is not atiowed to use poly and plastic W
ol
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1L, for Prongsed Proless of Cammen Pigmaticed Wassa Tresament Flart asKhpua Hoo 8 413, vilagn:Saatu Ravadiys, Tehsi-Tikas,

10.

1L
12

13.

14

16.

17.

18.

19,

21

24.

# &

27.
28,
29,

31
3.

District; Shajehanpur, U.F M/s3 P GL-Ezt,ljm,t.ﬂsjwzm;gsx;g;g.&‘:amnmw-

incineralor should be propeity aiterioccked with venlure scryhber to contol air pollution.
Incinerated ash and ETP studge shali be disposed at approved 1SDF and oy made in this regard
shall be submitted to the UPSEIAA prior to commencement.

Color coding for handling wasta he strictly fotiowed as per BMW Hules 2010

pp will install continuous online monitoring sysiem 1o MORROY the emissions from the stack
periodical air quality monitoring in and pround the site shalt be cairfed out. The parameters shall
inctude Dioxin and furan.

proper Parking facility should be provided for empioyees & transport used for coltection & disposal
of waste materials.

Necessary provision shall be made for firefighting facilities within the complex.

The Leachate from the facility shall be collected and treated to meet the prescribed standards
before disposal.

PP should ensure installation of photovoltaic cells {sotar energy) for lighting in common areas, LED
tight fixtures, and cther energy efficient plant machineries and equipments.

The containers should be covered during transportation in order 10 prevent exposure o! public O
odors and tontamination.

PP should have two slorage 7ooms separately for treated and untreated wasie.

PP should ensure the traffic movement plan, parking facilitles and road width.

pp shoukl develop green belt at least minimum of 33% in plant premises as per CrCY guidelings
with native species/potlution absorbing species.

Duting any constiuction/plant erection activity, cunlaining of site should be carried out to protect
nearby areas.

For dust suppressien, regular sprinkling of water choutd be undertaken.

PP will obtain other necessary clearances/NOC from respective authorities.

As praposed, the domesiic waste water shafl be treated in septic tank and soak pit system whereas
industrial waste water chall be treated in ETP/STP with provision of tertiaty system. Recycling of
treated water shall he ensured 10 maintaln zero discharge conditians,

No effluent from the facility chall be discharged outside the premises and Zeso discharge shall bg
maintained. PP should aiso fnstall Internet Protocol PIZ camera with night vision facility along with
mtnimum 05X zoom and data connectivity musi be provided to the uPPCA server for remaote
opetations.

Adequate numbers of ground water quality monitoring stations by providing piezometers around
the project area shall be set up. The ground water quality monltoring shall be monitored as per the
UPPCB norms. Sampling and rend analysis monitoring must be madre on monthly basis and repart
submitted 1o the Ministry's Reglonal Office at Bhopal ant UPPCB.

On fine continuous monlionng system shall also be installed {0 moniiof the stack emission and data
connectivity must be provided to the UppCh server for remote operations.

The height of the stack shall be not lass than 35 mirs.

Dnly low Sulphur fugh like Light Diesel Oil or Low Sulphur Heavy Stock of Dicsel, Comprassed
Haturat Gas, Uguefied Natural Gas of \iquefied Petrofeum Gas shall be used as fuei in the
inclnerator, . '
Combustion gas analyzer 10 measure €0, €O and O; should he installed.

Internat roads will be concerted/asphalted to reduce dust emissions.

PP shall ensure that 02 additional vehicle shall be avallable all the yme In addition to the required
number of vehicle for collection and transportation of bio medical waste.

PP shall ensure that bio medical waste shall be trcated completely within 48 ks from the time of
collection, Al conditions and guidelines lay down by CPCB and BMW Act, 2016 shall be complied.
140 hazardous waste should be disposed ofi in this facility.

The PP shall be developed green helt within plant premisa2s with a1 least 5 meter wide green belt

on all sdes along the periphery ol the y H atong roed sides etc. Selection of plast
A

page d ol ?

i)



F for Provmoyed Proect of Commpn Plormesies twesie Frastovent Plant at Khanrp big, «;;,vm;-m!mma‘m -
Qisirit Shaishanour, U Fu bS5 P.Genen tight Enviconment Wasiz Munezement, q '

construction and prope: display ystem s to be installed at the site to inform the public about the
;:elps taken o control akr palhsion as pef the Construction and Demolition Waste Management
ulps,

52, Consent to establishment/operate shall be otitainad from UPPCB.

53. The project proponent shall submit within the next 3 months the details on quantification of year

: wise CER activities along with cost and other detalls. CER activities must nol be less.than 2% of the
project cost, The CER petivitles shouwld be related to mitigation of Environmental Pollution and
awareness for the same.

54. A 2% of the total pruject cost Corporaie Environmental Respoasibility {CER) plan along with
budgetary provision shail be prepared phase wise and approved by Board of Directors of the
company. A copy of resolution as above shall be submitied to the authority. A st of baneficiaries
with thelr mobile nos./address should be submitied alongwith pholographs. No parking shall be
allowed ouiside the project boundary.

55. The approval of competent authoyity shall be obtained for structural safely of the buildings due to
any possible earthquake, adequacy of fire fighting equipments ete. as per National Bullding Code
including measures from lighting.

56.  Any hazardous waste generated during construction/operation phase should be disposed off as
per applicable ndes and norms with necussary approvals of the UP Pollution Control Board.

57. The diesel gencrator sets (o be used during canstruction phase should be low sulphur diesel type
and should conform 10 Environments {Pratection) Rules prescribed for alr and noise emission
standards.

58. Bio medical waste management shall be followed as per The Blo-Medical Waste {Management and
Handling] Rules, 2016. Special attention to be given for Mercury waste menagement and disposal,
Authorizalion certificate is to be obtained lrom Pollution Board and you cannot hold bio medical
waste more than 24 hours.

$9. Necessary permissions should he sought for use and safe disposal of radioactive materials,
Procedural protoco! prescribed by competent authority should be foliowed for the same.

80. Amblent nolse levels should conform to residentini Handards both during day and night.

: Incremental pollution loads on the ambient alr and nolse guality should be dosely monitorad
during construction phase. Adequate measuses should be made to reduce ambient air and noise
kevel during construction phase, so s to conform to the stiputated standards by CPCB/UPPCE.

61. The green bekt design along the periphery of the piot shall achieve attenustion factor conforming
to the day and night notse standards prascribed for residentlal aren, The open spaces inside the
ot should be tandscaped and covered with grass and shrubs. Green Belt Development shall be
carried out considering CPCB puldelines including selection of piant species and In consultation
with the local DFO/ Agricuiture Dept.

62. NOC from Ground Water Board is to be obtlained for diilling of tube well for use of Water Supply, i
any.

63. This environmental deerance is lssued subject to land wse verification. Local authority / planning
suthority should ensure thks with respect to Rules, Regulations, Notifications, Government
Resotutions, Circulars, etc. issued if any.

No construction/operation Is to be started without cbtaining Prior Envlronmental Clearance.
Concealing facwual data and information-or submisston of false/fabricated data and faliure to comply
with any of the conditions stipulsted in the Prior Environmenta! Clearance attract action under the
provision of Environmental {Protection) Act, 1986,

This Environmental Clearance Is subject to ownership of the site by the project proponents in
confirmation with approved Master Plan for Shah]ahanpm. In case of viplation; it would not ba effective
and would automatically be stand cancelled.

The pioject proponent has o ensure i:g.mhe proposed site in not a part of any no-
development zane as required/presceribed, d under law, in case of the violation this permission

-
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7 £ fpr Propascd Prolost of Caripsn. Mlomedial Waste Trpatment Plam & Kbhasta Ho.- 433, VidapeSaatour Havadlve, TehsbTehe,

33,
34

37.

39,

& &

a7,

3.

Dlstrict: Staishanpen, P, fAfs 5 2. Green L Emcronmant Wasle Jaanagement.

species chall be as per the CPCB suidefines and in consultation with the DFO

All the commitments made In the public hearing shall be implemensead by PP.

proper The fighting arrangements in consultation with the [liie depariment should be provided
against fire incldent,

in case of power {ailure, stand by D.G. Sets hoving power generation capacity e_qu!va!eni':to the
requirament of power to run the facility shall be Installed, so that the facifity shall always be
operated round the clock even in case of power fallure.

For avolding vehicle congestionftraffic jam within facility premises or outside rozd proper turning
and parking space is provided Also all internal roads shall ba made pucca/bituminous top to avold
fugilive emissions.

All recommendations and pollution mitigative measures proposed In the EMP shafl be binding for
the project asthorities.

pucca flooringfimpervious layer shall be provided In the work areas, chemical/waste oil storage
areas and chemica! handling areas to minimize soil contamination.

Good housekeeping shall be maintained withia the facility premises. All pipes, valves and drains
shall be teak proof. Leakages from the pipes, pumps, shall be minimat and f occurs, shall be
arrested promptly. Floor washing shall be admitted in to the effluent colleclion system for
subsequent treatment and disposal. -

The storm water drains shall be kep! separate and shail remain dry throughout the year except
monsaon.

CER activity should be proposed for next 10 years in different activities and should be implemented
through respective committees.

Theenvireamental policy wath Envitonmental Management Cell as per MoEF guideline will be
prepared by PP and the with sultably qualified staff for implementation of the stipulated
environmensal safeguards and for monitoring functions shall be setup under ihe control of the
Chief Executive of the compeny.

As proposed, the green belt development/ptantation activities shoutd be completed within the first
three years of the project.

In case of any, change in scope of work, tachnology, modarnization and erhancement of
capacity/bullt-up areafproject area shal again require prior environmental clearance as per EIA
Notification, 2006.

PP shall ke responsible for discrepancy {if any) in the submissions made by the PP.to SEAC & SEIAA.
The validity of the EC shail be as per the provisions of EIA Hotification subject to the following:
Expansion or modernization in the praject, entafling capacity/bulit-up area/project area, additlon
with change in process and or technology and any change in product — mix in proposed mining unit
shall require a tresh Environment Clearance.

PP shatl comply 2l conditions stipulated in

The facllitles for coffection, segregation, hdndling, on site storage and processing of soiid waste
shall be provided dnd meintsined properly. The colleciad solid waste shall be segregated at site.
Bipdegradable waste shall be treated in biogas plant and Non Biodegradable/recyciable solid waste
shall be sold out to the authorized vendor's recyciers. The inert solid waste shall be sent to
concerned collection Center of integrated municipal solid management facility of the area.

The project authorities shall strictly comply with the rules and guidefines under
Manufaclure, Storage and import of Hazardous Chemicals Rules, 1989( as amended) and
Hazardous Waste (Management and Handling) Rules, 2016, {as amended} from time to time.
Hazardous/Solid Wastes generaled during construction and operation phases should be disposed
off as prescribed under law, Necessary clrarances in this regard shall be obtained.

E-waste should be disposed off as per rules applicable and with the necassary approval of the UP
pellution control Board.,

The project proponent vill ensure that prthrol arrangemeants are made during the

/
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L.C. for ropasad Project af Common Riempdical Wasts Yieatorent Mant st Kiusza o, 433, Village.Sealgur Navadiys, Tehsi-Tihar,
Risict: Shialebanpuy, U8, 13/5'S £ Greea Ught Emdronment Wesie anagemen,

shall automatically deemed to be cancelled. Also, in the event of any dispute on ewneiship or land use

of the proposed site, this Clearance shall automatically deemed 10 be cancelied

The project proponent has to mandatarily submit the compliance of specific conditions no- 1, 3,
4,5 & 10 given in E.C. letter within 3 months, faifing which the Clearanez shail sutomatically deemed to
be cancelled.

Further project proponent has to submit the regular 6 menthly compllance repoft regarding
general & specific conditions as specified in the E.C. letter and comply the provision of EM notification
2006 (as Amended}.

These stipulations would be enforced among athers under the provisions of Water {Prevention
and Control of Poliution) Act, 1974, the Alr (Prevention and Control of Pollution) Act. 1981, the
Environment (Protection) Act, 1986, the Public Uability {Insurance) Act, 1991 and EIA Notification, 2005
including the amendments and rules made thereafter.

=

(Ashish Tiwari}
Member Secratary, SEIAA

SADSSLENESREES.

] atlon and neces -action to:

1. The Principal Sacretary, Department of Environment, Govt. of Uttar Pradesh, Lucknow.

2. Advisor, 1A Division, Minlstry of Environment, Forests & Climate Change, Govt. of India, Indira
Paryavaran Bhawan, Jor Bagh Road, Afigan], New Delhl.

3. Additional Director, Regional Office, Ministry of Environment & Forests, {Central Region),
Kendriya Bhawan, 5th Floor, Sector-H, Aligan], Lucknow.

4. District Magistrate Shahjshanpur. )

5. The Member Secretary, U.P. Poliution Controf Board, TC-12V, Paryavaran Bhawan, Vibhutl Rhand,
Gomtl Hagar, Lucknow.

6. Copy to Web Master/ guard lile,

{Ashish Tiwari)
Member Secretary, SEIAA
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4 (UTTAR PRADESH POLLUTION CONTROL BOARD)
/%j ';?IC-'IIBMW-BGOIM Dated //)-;]y
FORM-III ’
(Sec rule 10)
AUTHORISATION

(Authorization for collection, reception, treatment, storage and disposal of biomedical wastes)

1. File number of authorization and date of issue .. ...........
2, Director, M/S S.P. Green Light Environment Waste Management, 86-87, Mandal Vihar, [zzatnagar,
Nawabganj, Bareilly is hereby granted an authorization for;
Activity Please tick
Generation, segregation X
Collection, ¥
Storage v
Packaging X
Reception v
Transporiation |
Treatment or processing or conversion vV
Recycling vy
Disposal or destruction V¥
Use X
Offering for sale, transfer X
Any other form of handling X
3. M/8 S.P. Green Light Environment Waste Management, 86-87, Mandal Vihar, 1zzatnagar, Nawabganj,
Bereilly is hereby authorized for handling of biomedical waste as per the capacity given below.
(iv) Number of Beds of HCF
(v)}Number healthcare facilities covered by CBMWTF e
(vi) Installed treatment and disposal capacity-  Capacity of Incinerator 150 Kg/hr.
Capacity of Autoclave 50 Lt./batch
Cupacity of Shredder 50 Kg/hr.
Capacity of ETP 40KLD
(iv) Quantity of Biomedical waste handled, treated or disposal: 2700 Kg/Day (Plant Capacity)
{(v) Area or distance covered by CBMWTF 75 km >
Type of Waste Category Quantity permitted for Handling
Yellow
Red 2700 Kg/Day (Plant Capacity)
White (Translucent)
Blue
4, This authorization shall be in force for a period up to 31-12-2021,
5. This authorization is subject to the conditions stated below and to such other conditions as may be

specified in the rules for the time being in force under the Environment (Protection) Act, 1986
Date

(Amit C'handra)
Place Chicef Environment Officer, C-7
-2

T.C/12V, Vibhuti Khand Gomti Nagar, Lucknow - 226010
Phone: 2720831, 2720828, 2720691 & 2720681 - Fax: 0522 - 2720764
Email: info@uppeb.com - Web Site: www.uppeb.com

L "
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TERM AND CONDITIONS

. The Authorization shall comply with provisions of the Environment (Protection) Act 1986

and the rules made there under.

The Authorization or its renewal shall be produced for inspection at the request of an
officer, Authorized by the prescribed authority.

It is duty of the Authorized person to take prior permission of the Board to close down the
facility and such other terms and conditions may be stipulated by the prescribed authority.

Any unauthorized change in personnel, equipment or working condition as mentioned in
the application by the person authorized shall constitute a breach of his authorization.

Bio- Medical waste shall not be mixed with other waste.

No untreated bio medical waste shall be kept stored beyond a period of forty eight hours
in compliance of Rule 8 of Bio-Medical Waste Management Rule 2016.

You shall submit an annual report ta the U.P. Pollution Control Board in from IV by 30"
June every year for a period from January to December. And include information about
the categories and gquantities of Bio Medical waste during the preceding year.

It is within the power and functions of U.P. Pollution Control Board to modify/ revoke the
terms and conditions of Authorization issued under the Rule 10 of the Bio-Medical waste
Management Rules, 2016.

You are herby directed to comply the stipulated above mentioned conditions and submit
the compliance report and steps taken in this regard within a month so that capacity of the
facility may be verified failing which the authorization may be revoked and necessary
legal proceeding shall be initiated.

10. The Bio medical waste shall not be disposed in open place in the premises.
. 11. You shall submit the details of attached Pvt. & Govt. Hospital/ Nursing homes /Clinic etc.

along with the No. of Beds within 15 days time after the receipt of this authorization.

12, Strict Compliance of Rule 18 and all other provisions of BMW Rule 2016 must be

ensured.

Yours faithfully,

D_//

Amit Chandra)
Chief Environment Officer C-7

Copy to: - Regional Officer, U.P. Pollution Control Board, Bareiily for information and necessary

action.

g

Chief Environment Officer C-7



Artmexure 3

F.

CIN: U731 00OMP2002PT(.01 5352 GSTIN: 23AAFCAQ1 SNSE178
- Approved: by Ministry of Environment, Forest and Ciimate Change (MoEF& Cu) £
~ ) St Approved: byOccupational Health &Safety Management {i5045001:2018) £ \1_,
"‘? Registered Office; 63/1, Kallash Vihar, Near income Tax Office, City Center-li L)
fg Gwalior-474 011, M.P., india g e ‘};
0751-4099916 2232177 (g Py r—
Emaii: om, aclgwalionsgmail com
TEST REPORT

Company Name: M /s SP Green Light Environment Date of Issue:02/ 09/2021
Waste Management LLP

Address:Saalpur Navadiya, Meeranpur Katra, Monitoring Date : 27/08/2021

Teh- Tilhar,Shahjahanpur (UP)

Nature of Sample: Fjue Bas emission of Incineratar Sample Collected by: Sampling Staff
Location Point sIncinerator Stack Lab. ref. No: AETRL2021 /CHEM/WW/2764
Stack Height:30.0 Mtr. Diameter of Stack: 300 mm

Type of fuel : HSD APCS :Venturi Scrubber, Droplet

URL NC.:TC4075-10-0-000U2524p Separator, Packed Wed Scrubber ete.
Capacity of Incinerator: 150 kg/hr Material of Construction : M3

PHYSICAL OBSERVATIONS

Amblent temperature % : 38.0

Flue gas temperature  °c : 146.0

Veloclty of flue gas my/s : 7.5

TEST RESULT
['s.No. [ Parameter [ Pollutant Concentration (on the WCB Limits
bases of 12 % coz)
1, Particulate Matter mg/Nm3 32.0 50
3. | Oxides of Nitrogen (NO2) ma/Nm3 2424 400 ]
4, HCL mg/Nm3 15.2 50
5, Total Dioxins and furnas 1 ND 0.1mg TFQ/Nm?
! (at11%02) |

6. | Hgand its compounds : I ND 0.05 ‘

*ND- NOT DETECTIVE

T5e

Iy
(!-C"‘Wf ‘

Nz

(Authorized signature)

6



Amexure NI

aﬂdvanced Environmental Festing oAnd Research Lab P, L1d.

CIN: U73100MP2002PTC015352 GSTIN: 23AAECA9 1881128

Approved: by Ministry of Environment, Forest and Climate Change [MoEF&CC|
: byOccupational Health &Safcty Management (ISO45001:2018)

Registered Office: 6371, Kailash Vihar, Near income Tax Office, City Center-l

Gwalior-474 011, M.P,, India
9:0751-4099916 2232177

Emall: acrr/20 16 2 gmai.com, delgwalion? gmail.com

TEST REPORT
Company Name: M/s SP Green Light Environment Date of Isgue: 23/07/2021
Waste Management LLP
Address: Saalpur Navadiya, Meeranpur Katra, Monitoring Date : 16/07/2021

Teh- Tilhar,Shahjahanpur (UP)
Sampling Done By: Sampling Staff

Lab. ref. No: AETRL2021/CHEM/W/2758
Sample Location ;: Outlet of ETP

TEST RESULT
S. Standard
No. PARAMETER UNIT PROTOCOL RESULTS (CPCB)
1 pH APHA 4500 H+B 7.64 6.5-85
2 Suspended Solids{SS) Mg/l APHA 4500 H+B 24.00 30
3 Total Dissolved Solids(TDS) Mg/l APHA -2540C 634.0 2100
4 Total Solid (TS) Mg/l | APHA -25408 662.00 .
Bio-Chemical Oxygen Demand
5 {BOD-3days at 279(:) Mg/l APHA 4500 (D) 22.00 30
6 Chemical Oxygen Demand {COD) Mg/l APHA 4500 (B) 154.00 250
7 Oil & Grease {O&G) Mg/ | APHA 4500 [B) BDL 10

*Blow detective limit

(=2

{Authorized signature)

L/ 1>
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re. ¥ wguwr g 1€ s=fom WAmier  Central Pollution Control Board Zoual Laboratory
iJoc - 0. CB/ZLN/QR/7.8/ 4/1 Issue No. : 01 Di of Issue : 08/12/2020 | Page No.: 1 of ]
Amendment no. : 00/05 Amendment Dt: 00 Approved by : TM Issued by: QM
ey g, Ao @ve, THHAT 7L, FE@TS _—_  PICUP Bhawan, Vibhuti Khand, Gomtinagar, Lucknow
o L Te22 : 08760 7 Phone : 0522- 4087600
%7 : 0522 : 4087602 g Fax : 0522 - 4087602

STACK SAMPLE TEST REPORT
S.No. 5/202/137 v

Date of test report: 20/09/2021 Date/period of testing:13/09/202
1 gRAaHT/mTdFA/Project/Test Programme M/s S.P. Green Light Environmer
' Waste Management Pvt. Ltd.
2 T UHA A 9T 3qi<h 1 fAaeor/ Sample Collected by Sh. Shahid Khan, JSA
3 FAT A 1 fafd/ Date of Sample collection 07/09/2021
4 TARTATET 5 AT wiiR 6 fafA/Date of sample receipt in laboratory 09/09/2021
6 fagaur ¥ s Fai/Analysis indented by - Dr. D.K. Soni, Scientist E
wardt twfizx L1213 At %1 RATOAE YeiX Deseription of sample/Code ctc.
S. No. Parameter Unit N-08
1 Stack height # m 30.0
-2 Stack diameter # m 0.30
3. Flue gas temperature # °C 94.0
4 Flue gas velocity # m/s 5.02
3 Particulate Matter * mg / Nm® 43.8
6. Oxides of Nitrogen # ppm 18.0
7. Carbon Mono Oxide # ppm 148
8 Corbon-di-Oxide # % 1.98
9, Oxygen # % 14.8

Rrectoor e Ry gw.3./Test methods followed are appended overigal

Note : 1. The report shall not be reproduced except in full, without the written permission of laboratory. 2.#As provided by requisitioner in fiekl data sheet.
3. *Value is corrected to 11% O2 on dry basis.

Code Description
N-08 M/s S.P. Green Light Environment Waste Management Pvt. Ltd.,
Meeranpur Katra, Shahjahanpur (UP)

End of Test Report
: 3
9’0
M 9—0\09\
}v"ag,_/ (= mm Riz)
o[ 9/20a) Ym0 va vl e
(Manju Srivastava’) / 20 vo P 9, 7T

arrgen weet wiel @ wwaery/ Prepared by (Name & Sign) arirger FwdazaEdls Authorized Signatory

14
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3 _'_ ¥ W A i sir=ter wapEmen | Central Pollution Control Board Zona! Laboratory
Dac No. CB/ZLN/QR/7.8/2/1 | Issue No. : 01 Dt of Issue ; 08.12.2020 | Page No.: | of |
Amendment no. : 00/05 Amendment Dt: 00 Approved by : TM - | 1ssued by: OM
ey &= , fagfa @ve, At T, AETS “—_ PICUP Bhawan, Vibhuti Khand, Gomtinagar, Lucknow
St : 0822 : 40B7600,4087700 5 Phone : 0522- 4087600,4087700
&7 : 0522 : 4087602 agab Fax : 0522 - 4087602
_ WASTEWATER
S.No. W/2021/69 TEST REPORT ;
Date of test report: 20/09/2021 Date/period of testing: 09-1 4/09/2021
1 | afiremr /Project/Test Programme NGT
2 | A w e fafarT /a=a/Sample Source (STP/ETP/Drainfany other) Bareily
3 A T THT Iy /FedTTorE/ Type of Sample (Grab/Composite) Grab
4 | AR S 273 sateR F7 faawr/ Sample Coilected/Deposited by Sh. Shivam Singh, RA
5| ey e Y fafar/Date of Sample collection 07/09/2021
6 | sravaarrer % AaT i A ffa/Date of sample receipt in laboratory 09/09/2021
T | wom wewr 7&f/Sampling procedure.......o.c.ovooo Pleasc Refer.....coveer 1 /1 Issue No, 01
8 ﬁﬁﬂﬂW/Analysis indented by Dr. D.K. Soni, Scientist ‘E’
. damfie ik Tt w1 fAaCe/ e ¥enta_Description of sample/Code elc.
| s.No. Parameter Unit E-1 E-2
J o Ty pHl 7.61 6.79
(30.5°C) | (30.1°C)
2 | uawadss e 3.1 20.0
& staw 7 T/ 0il & Gresse S 5.70 55,7
4 | drad. cop L 83.3 233
5 Fﬁ.m.ljﬁ.
f.ad. /BOD 3 26.6 97.1 .

et e 2y f.w.=./Tes! methods Tollowad are eppended overieel

CODE Description
E-1 CBWTF Waste Water
E-2 CBWTF Waste Water

End of Test Report
¥t
olod)
NP_‘ (&% Wm fRiE)
20| 69/ 29 w0’ T8 TR R
(Manju Srivastav.'!\) / 20 no fio W, FETS
ST oo T @ mener/ Prepared by (Name & Sign) siftrga weTIaTEl/ Authorized Signal

Note - 1, The results in the Test Report relate only to the items lested ;2. The report shall not be reproduced exceplt in full, without the written permission of izhoratory
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':L& Annexure- I

ARAVALI THERMAL PRIVATE LIMITED
WORKS : Piot No 1623 & 1830, mmsmmmmww-mm.um
PHONENO : 08527477008, 08527477008 Emall ID : prnyaithos
WO ATIVETETIRA 60m | Wt Drvaishon

25.04.19
Diameter of chamber :238m
Brick refectory fining thickness  (Above & below) 105m
Net diameter :168m
Redlus of Chamber : 0.84m
Height of chamber :2.73m
Brick refectory lining thickness  {Above & below) :06m
Net helght 1213m
“ Volume : wh
: 3,14x0.7056x%2.13 O
471 m’
Q e
Authorized Signature

Wigr of incinsrators, Autocipva, Shrodders, Boliers, Trommel Screens, Sonveyars, Alf Heaters, ETF Flant,
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S;D' Office;  First Floor, Tiwan Market, Opp. Ram Janki Mandiy,

. Janakpuri, Barellly - 243122

. G r e e Site: Saalpur Navadiya, Meeranpur Katra, Shahjahanpur (U.R)
‘. e geb:li;te: www.spgreenbareilly.com
gt - -mail: sppreenbiy@gmall.com
Common B Medical Waste Treatment Facifity ContactNo.: 7055945594, 7088918891
15-9-2021

MONTHLY SUMMARY FOR TREATMENT & DISPOSAL WASTE

Period : 01-08-2021 TO 31-08-2021

TOTAL WASTE COLLECTION COLOR CODING WISE

RED 9647.5 Kg.
YELLOW 212245 Ke.
BLUE 771800 Kg.
WHITE 192.95 Kg.

38782.95

TOTAL WASTE COLLECTION

TOTAL WORKING HOUR OF INCINERATOR 200:05:00 hr.
TOTAL INCINERABLE WASTE DISPOSED 2122450 Ke.
DIESEL CONSUME BY BURNNER 2460.00 Ltr.
TOTAL WORKING HOUR OF AUTOCLAVE & SHREDDER 135:45:00 hr.

TOTAL ELECTRICITY CONSUMED BY AUTOCLAVE & SHREDDER 2596.00 Unht
TOTAL WASTE DIOLPOSED IN SHARP PIT 11577 Ke.
TOTAL WORKING HOUR OF D.G. SET 205:25:00 hr.
1553 Ltr.

TOTAL DESIEL CONSUMED BY D.G. SET

. AT
uri, Bareiliv-247

el |




GSTIN 08JXZP54212M22G MO-:8871030808,9817518047

SK INDIA THERM

16.09.2021

This Is to cortify that we have surveyed M/s SP Green Light Environment Waste Mgmt. LLP

Meeranpur Katra, Tlihar, Shahjahanpur (U.P) a CBWTF company on 14.09.2021 and measured
secondary chamber. The measurements are as follow:

Diameter of secondary chamber: 2.18 m, height of secondary chamber: 2.73m and Flow rate of flue ges
through chambar: 2.3 m'/sec

KILLA ND. 17/14J471, VILLOATHERI, NEAR EARAN, DHARAM KATA SONIPAT, HARYANA, 131029




TECHNICAL DATA SHEET ON BIOMEDICAL WASTE INCINERATOR

Name of the Commaon Blomedica! Waste Treatment Faciltty +M/s SP GREEN LIGHT
ENVIRONMENT WASTE MGMT. LLP

Name of the Manufacturer : M/fs ARAVALI THERMAL PVT LTD,
SONEPAT, HARYANA

Maximum Capacity of the Incinerator {in kg/hr) : 150kg/he

Residence time of flue gas at 1050°C i 2 seconds

Flow of flue gas through Secondary Combustion Chamber (m3/sec)  : 2.3 m?
Volume of Secondary Combustion Chamber {in m3) c 471m?
Tharma! Capacity of the incinerstor {in Milllon Keal/hr) : 0.52 keal/hr

Jatheri, Sonepat, Haryana

Date: 16.09.2021
Place: Sonapat



ARAVAL
WORKR : Piot No 1

We hereby certify that the AR-BMW-150 Model, Oil Fired Incinerator of designed Capacity
150 kg/hr instalied at M/s SR Green Light Environment Waste Mgmt. LLP, Meeranpur Katra,
Tithar, Shajaha yput , has beer Supplied by Aravall Thermal Pvt Ltd, Sonepat, Haraysn, The said
incinerator has more than equaltonemndsﬁuegasResidencenminsemndm
combusﬁmchamberatm'Catitsdeﬂgnedcapacuy.Thetedmicaldatasheetof
specification in respect of the said incinerator is enclosed herewith, The incinerator was
installed by us on 25.04.2019

(%

Authorized Signature

Migr of incinerators, Autoclave, Shrodders, Boligrs, Trommel Screons, Comwoyors, Alr Hoators, EYP Flont.
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“2. The applicant has referred to media reports to the effect that the
Facility in question is non-compliant with the BMW Rules read with the Guidelines
for handling and treatment and disposal of waste generated during
treatment/diagnosis/quarantine of Covid-19 patients, issued by CPCB, revised from
time to time. It is further stated that as per media reports, huge dumps of Covid-19
waste including PPE kits /gloves/other biomedical waste were dumped in an open
area inside the premises of 300 beds government Covid hospital in Bareilly. These
heaps also include swab collection kits, IV tubes and other such biomedical waste
in huge numbers. Kits found disposed of inside and outside the hospital were not
from the hospital facilities but collected from other places and dumped outside and
inside the hospital premises. Stray animals were found foraging the waste and also
scattering it around. PPE kits were being burnt within the hospital premises,
without following guidelines for proper disposal. The smoke emanating from the
same caused serious breathing problems to the patients inside the 300 bed Covid

}

hospital............"
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Arnexvre— R

Compliance status of Biomedical waste disposal in Regional Office Bareilly.

In compliance of order passed by Honorable National Green Tribunal in O.A. no
180/2021 “Muku! Kumar V/s Government of UP State & Others.” on dated 27-07-2021
regarding compliance status of Biomedical waste rule-2016 in Regional office Bareilly, In
compliance of above order point wise status of compliance in Regional office U.P.
Pollution control board Bareilly as under-

1. There are four districts Bareilly, Sahjahanpur, Pilibhit and Badaun situated in
Regional office Bareilly. Biomedical waste generated from the Health care facilities
situated in these districts collected and disposed by mainly two common biomedical
waste treatment facilities (M/s S.P. Green Environment Waste Management LLP,
Village Salpur Navadiya, Meeranpur Katra, Tehshil Tilhar, District Sahjahanpur
and M/S Enviarad Medicare Pvt. Ltd. Road No 04, Parsakhera, Bareilly) situated in
regional office Bareilly. Regular inspection of these CBWTF have been conducted
by regional office Bareilly and presently both CBWTF have valid consents under
Water (prevention and control of pollution) Rules 1974 and Air (prevention and
control of poliution) Rules 1981. Inspection of CBWTF M/s S.P. Green
Environment Waste Management LLP, Village Salpur Navadiya, Meeranpur Katra,
Tehshil Tilhar, District Sahjahanpur conducted by joint committee on dated
07-09-2021, inspection report has been submitted along with joint report. Inspection
of other CBWTF M/S Envirad Medicare Pvt. Ltd. Road No 04, Parsakhera, Bareilly
was conducted by regional office U.P. pollution control board Bareilly on dated
03-08-2021 on the basis of inspection report point wise status report of concern
CBWTF M/S Envirad Medicare Pvt. Ltd. Road No 04, Parsakhera, Bareilly
annexed at annexure B-1 of this report.

2. There are 1457 HCF are identified out of which all identified HCF have been
registered agreement with common biomedical waste treatment facilities and 1168
HCF have valid authorization from the Board. District wise compliance status of
HCF’s are enclosed as annexure B-2 of this report.

3. Regular inspection of HCF conducted by regional office U.P. Pollution control

Board along with health department and appropriate action taken against defaulter
health care facilities.

4. District Level Environmental Committee conduct regular monthly review meeting
for compliance status of different environmental issues in Chairman ship of District
Magistrates. During meeling commillee also review status of compliance of
disposal of biomedical waste generated from HCF’s and CBWTF, Earlier review
meeting in district Bareilly conducled on dated 24.08.2021, Sahjahanpur
22.09.2021, Badaun 21.09.2021 and in Pilibhit on dated 20.09.2021.
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i
\j‘ Comprehensive Status of M/s Envirad Medicare Pvt. Ltd., Road No.-4, Prasakhera Bareilly
. A
1. | Name & Address of Industry M/s Envirad Medicare Pvt. Ltd., Road No.-4, Prasakhera Bareilly
2. | Date of Inspection/Inspections | 03.08.2021
3. | Nature of Industry CBWTF
Sugar/Distillery/Paper.... i -
4. | Category of Industry Small
L/M/S
5. | Operational Stalus Operational
6. | Capacity of Incinerator 100 Kg/Hr.
Capacity of Autoclave 50 Kg /Hr.
Capacity of Shredder 100 Kg/Hr.
7. | By/Product Nil
8. | Status of Water Consent Up to Year 2021 compliance status Compiled
9. | Status of Air Consent Up to Year 2021 compliance status Compiled
10. | Source of Water Tube well
11. | Utilization of Water APCS & Domestic Use.
Process/Floor Washing/
Boiler/Cooling etc.
12. | Details of ETP installed ETP comprises of collection tank, cil and grees trap Equalization
(Mention units of ETP) tank, chemical dosing tank, Tube setller, Dual Media Filter,
Activated Carbon Filter, Clear water storage Tank, Sludge drying
beds (02 Nos.)
13. | Effiluent Quantity (KL/Day} Approx 2.5 KLD
14. | Quality of Treated Effluent The analysis report atlached as Annexure-l
(BOD, COD, TSS, TDS, Oil &
Grease, any other specific
parameter) .
15. | Point of Discharge and Final Treated wasle waler is reused in venture scrubber during
Discharge inspection no effluent discharge.
16. | STP Status for domestic Septic tank/Soak pit
effluent
17. | Whether unit has taken Applied
permission from CGWA for
ground water exiraction
(Yes/No)
18. | Whether unit is being assessed | Not applicable after GST Act 2017
for water cess
19. | Whether water meter installed | Yes, Installed
on tube well
20. | Source of Air Pollution Incinerator, D.G. Sets
21. | Details of Fuel Used PNG for Incinerator & diesel for DG Set
: A
22. | Details of APCS & Stack P Quenching, Ventury Scrutber, Droplet separator and mist "f 32
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23. | Details of DG Set (Whether 62.5 KVA equipped with acoustic enclosures.
installed acoustic enclosure)

24. | Quantity of Hazardous Waste . | Approx 15 Ton/Annum
(Ton/Day)

25. | Stalus of BMW Authorisation Granted and valid upto 31.12.2021

26. | Details of measurement of Yes, Electromagnetic flow meter installed
effluent at outlet of industry
(Whether installed
Electromagnetic flow meter)

27. | Whether any Bypass No Bye pass arrangement was found.
arrangement

28. | Any other specific remarks During inspection ETP and APCS was found in proper function.

During inspection sample of waste water after treatment from
ETP was collected and tested in U.P.P.C.B. Laboratory, ETP
outlet sample was found as per EPA 1986 norms, As per analysis
report daled 11.08.2021 parameters like BOD-24mg/Lt., COD-
176mg/Lt., Oil & Grease-02mg/Lt., Suspended Solid-92MGILt.
and stack monitoring of incinerator was carried out during
inspection as per stack monitoring report dated 11.08.2020-21
the parameter particulate metter-46.74mg/Nm?, which is as per
EPA standard. Effluent analysis report and Stack Monitoring
Report attached as annexure-1&ll. During visit, it was observed
that primary chamber and secondary chamber are maintained
temperature of 8280C and 1061°C respectively. During inspection
observed value of online flue gas analyser C0,-0.097% and CO:
-2%

Enclosed-As above

(Sunil Singh Chauhan)
Scientific Assistant

/"

(Vimal Kumar Rajput) (Sh
Assistant Scientific Officer

indkar)
AEE

Regitjg Officer
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e REGIONAL LABORATORY OFFICE BAREILLY
"’aﬁ;ﬁ UTTAR PRADESH POLLUTION CONTROL BOARD
‘ v E-1219/1, E-Block Rajendra Nagar, Awas Vikas Colony, Post-Izzat Nagar, Barcilly

TEST REPORT: WASTE WATER LABORATQORY.

Ref No: 13071661/Bareilly/2021 Date:11/08/2021
1- Name of Industry: ENVARAD MEDICARE PVT LTD

2- Address of Industry: ENVIRAD MEDICARE PVT. LTD. ROAD NO.-04, PARSAKHERA,INDUSTRIAL AREA,
BAREILLY,BAREILLY,

3- District: Bareilly

4- Description about sampling point: Final Outlet of E.T.P.

5- Type of Sample (GralVComposite/Integrated): Grab

6- Sample Collected By: Shashi Vindkar A.E.E. & Sunil Singh Chauhan $.A

7- Colour and Odour: Colourless Odouriess

8- Quantity and Packing: 2 L, Plastic Jerican.

9- Date of Sample Collection: 03/08/2021

10- Analyis Indented by: RO Bareilly

11- Date of sample receipt in Lab: 05/08/2021

Parameter/Method Name Unit Results Detection Range
pH,4500 H B Electronic method - 6.5 02-12
Oil Grease - 2.0 02-12
Suspended Solids , 2540 D Total Suspended mg/1 92.0 10-20000 mg/|
Solids dried at 103-105 0C
Dissolved Solids, 2540 C Total Dissolved Solids my/1 1494.0 10- 50000 mg/]
dried at 180 0C
BOD, 3 day 27 OC IS 3025 ( Part 44): 1993 Bio myg/l 24.0 1.0 -50000 mg/I
COD, 5220 B Open Reflux Method mg/| 176.0 5.0 -100000 mg/l

Reference- (1)Genera! Standards for discharge of envieronment Pollutants are as pert-A Effluent{Schedule-V1). The emveronment (Protection) Rules, 1986 source:
www.cpeb.me.an/GeneralStandards.pdf. Besides these standards,refer EPA standards for specific purpose

Remurk: NA

Analysed by

[Bipin Kandpaal{SA)]

rized by Digitally signed
Auﬂ:} .,.'; by ROH |T by ROHIT SINGH
m -.-':‘ Date:
""" 2021.08.11
Vimal Rajput ASO S I N G H 13:36:12 +05'30°
Regional Officer

Note: | The results in the Test Report relate only to the items tested: 2. The report shall not be reproduced-except in full, without

the written permission of laboratory. 3. The test report pertains to the sample as received in Lab.
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*-  Bgeneral Standards for Discharge of Environmental Pollutants Part -A:Effluents (Schedule - VI) The
Environment(Protection) Rules, 1986

L

i Parameter Standards
Inland Surface water Public Sewers Land for Irrigation Marine coastal arcas
a b [~ d
1 Color and Qdor All efforts should be made to remove colour and unpleasant odour as far as practicable
2 Suspended Solids my/l, Max 100 600 200 (a} for process waste
water- 100(b} For
cooling water effluent
10 percent above total
suspended matter of
influent.
3 Particulate size of suspended solids Shall pass 850 micron - - (a) Floatableaa solids,
IS Sieve max. 3 mm
2(***) * * . »
pH Value 551090 551090 551090 5.5109.0
Temperalure Shall not exceed 5C - - Shall nut exceed 5'C
above receiving water above receiving water
temperature lemperature
7 il and Grease Mg/l Max. 10 20 10 20
Total residual chorine my/l Max I - - 1
9 Ammontcal Nitrogen{as N), mg/l Max 50 50 - 50
10 Total Kjeldaht Nitrogen(as NH3) mg/l, Max 100 - - 100
L Free amumonia (as NH3)mg/l, Max 5 - - 5
12 3Biochemical Oxygen Demand 1[ 3 days at 30 350 100 100
270C) mg/l, Max
13 chemical Oxygen Demand, mg/l, Max 250 - - 250
13 chemical Oxygen Demand, mg/l, Max 250 - - 250
14 Arsenic(as As), mg/l, max 0.2 0.2 0.2 0.2
15 Murcury(as Hg), my/l, max 0.01 0.01 - 0.01
16 Lead (as Pb), my/l, max 0.1 1 - 2
17 Cadmium (us Cd), mg/], max 2 1 - &
I8 Hexavaleatchromium (as Cr+6), mg/l, max 0.1 2 - [
19 Totat chromium {(as Cr)mg/t, max 0.1 2 - i
20 Copper(as Cu), mg/l, max 3 3 3
21 Zinc(as Zn), my/l, max 5 15 - 5
22 Selemum {as Se} my/l, max 0.05 0.05 - 0.05
23 Nickel (as Ni) mg/l, max 3 3 - 5
24 2(“‘) » * » -
')5 2(.0‘) * * * .
26 2(".) * * L] L d
27 Cyanide (as CN), mg/l, max 0.2 2 02 02
28 2(***)
29 Fluoride {as F} mg/l, max 2 15 - 15
30 Dissolved Phosphates (as P), mg/l, max 5 - 0 -
3 l 2 (1.‘) » * * *
32 Sulphide (as S), mg/l, max 2 - - 5
33 | Phenolic Compounds (as CoHSOH) my/l, max I 3 - 3
34 Radisactive materials: 10~-7 10~-7 10~-8 107
{a}Alpha emitter micro curie/inl 10*-6 10°-6 1077 10%-6
{b)Beta emitter micro curie/ml
35 Radioactive materials: 107 10~-7 1078 10°-7
(a)Alpha emitter micro curie/m) 10~-6 1076 1047 1076
(b)Beta emitter micro curic/ml
35 Bio-assay test 90% survival of fish 90% survival of fish 90% survival of fish 90% survival of fish
after 96 hours in 100 % | afier 96 hours in 100 % | afler 96 hours in 100 % | after Y6 hours in 100 %
ciilucnt citlucnt ctiluent eftluent
2y

3
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5_';,..‘&_. REGIONAL LABORATORY OFFICE BAREILLY
m UTTAR PRADESH POLLUTION CONTROL BOARD
*%Efﬁ‘ E-1219/1, E-Block Rajendra Nagar, Awas Vikas Colony, Post-1zzat Nagar, Bareilly

‘Stack Emission Test Report

Ref No.13054618/Bareilly/2021 Date: 05/08/2021

1- Name & Address of Industry: Envirad Medicare Pvt Ltd (CWTF))
2- Sample Collected By: Sunil Singh Chauhan ,SA
3- Date of Monitoring: 03/08/2021

4- Source of Sampling: Stack

5- Stack attached to: Incinerator

6- Stack Height: 105 Feet

7- Total No. of Boiler: 01

8- Capacity of Boiler: 100Kg/hr (Incinerator)

9- Fuel used: PNG

10- Quantity of Fuel used: 03 Cubic meter/day

11- Flue Gas Velocity: 7.88 m/sec

12- APCS if any: Ventury wet Scrubber

13- Other remarks (if any): N.A.

14- Further details of sample location nad Test methods followed are appened overleaf:

Sr Parameter Unit Result Standards
no.
1 PM mg/Nm3 46,74 50

Analysed by-
[Sunil Kumar SA]

Authorised Signatory- Dlaitally Sianed
::;:ﬂmm g.:-_a:: RO H IT bngOHle SﬂNGH
Vimal Rajput ASO SING gg::oa "

10:17:35 +05'30°

Regional Oflicer

f)1



Summary of Status (Government/Private) Bio-Medical Waste Rules, 2016

No. of If not having authorization then action
Total No Of HCFs Autho| o of e
rizatio .
No. of No. of n Authori
N " HCFs _._m_" under zation .
sl. mmam.n o_ Name of NoOf | wvallid [ | proce |2PPlica No. of HCF'S . or
N. egiona District Non Beds |authoriz s tion | notice issued | No. of Defultor HCF'S
Office Bedded r for the Impossed Enviromental
Bedded ation rejecte -
HCFs |7 o CBWTF d renewal of compensation
Authorization
1 2 3 4 5 6 7 ;] 9 10 11 12
1 Bareilly Bareilly 458 302 | 11237 | 644 760 3 2 111 4
2 Bareilly | Shahjahanpur 171 110 2499 218 281 3 2 58 0
3 Bareilly Pilibhit 98 139 1281 196 237 1 0 40 0
4 Bareilly Badaun 149 30 1998 110 179 2 0 67 0
5 Total 876 581 1168 1457 9 4 276
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B Loy /INOTOHET—180 / 2021 famid o Zfa%/202)

1. g fafdgar Afe, aXel |
2. g gy @ vd 9= Sfa wAmeT, el |
3. &g i, Sowo wewur PrdET 91, a¥en |

fawa— =0 Tosfiodlo ERT 3Movo WEAT 180 /2021 YHe FAR T W A5 I WS UG
& ¥ G ey famie 27.07.2021 7 IF[UET GRRET SRR WA B AW F |

w0 GHoSlioglo gIRT 3H0T0 HEAT 180,/2021 HEA HAR 9H e 3P SR WoH T4
o W SRR ol @ PRARY & WER § RE 27.07.2021 B ARE TRE B T
' %lmﬁam(mmﬁrwa)zﬁwﬁmﬁﬂaﬁ%—
s N ...Accordingly, we direct as follows:

i) sttnct Maglstrate, Bareily may update District Environment Plan by
including the subject of compliance of BMW Rules in the light of para 9
above.

ii) A four-member joint Committee comprising CPCB, State PCB, District
Magistrate, Bareilly and the Nodal Officer, Biomedical Waste Department of
Medical and Health, Kaiserbagh, L.ucknow, UP. may ascertain the status of
compliance of BMW Rules, 2016, orders of this Tribunal dated 23.04.2021 in
O.A. No. 72/2020 and order dated 19.03.2021 in O.A. No. 110/2020 and the
CPCB Guidelines on the subject. The Committee may also look into the GPS
data of the vehicles used by the Facility. The joint Committee may furnish its
report within two months by e-mail at judicial-ngt@gov.in preferably in the
form of searchable PDF/ OCR Support PDF and not in the form of Image
PDF. The State PCBwill be the nodal agency for coordination and compliance.

iiij The Oversight Committee constituted by this Tribunal to monitor compliance of

' directions of this Tribunal on environmental issues in the State of UP, headed
by Justice SVS Rathore, former Judge of the Allahabad High Court, may furnish
a report about the compllance status in the State of UP within two months by
e-mail in same manner as in above direction.

iv) CPCB may compile information about compliance status of Rules, orders of
this Tribunal referred to earlier and CPCB guidelines by organizing VC
interaction with the PCBs/PCCs and Health Departments of all the
States/UTs. Such Video conference may be held within one month and
report furnished to the Tribunal within three months by e-mail in same manner
as in above direction.

-----------------------------------------------------------

A copy of this order be forwarded to the CPCB, State PCB, District
Magistrate, Bareilly, Nodal Officer, Biomedical Waste Department of Medical and
Health, Kaiserbagh Lucknow, UP, Health Secretaries of all the States/UTs, all
District Magistrates, PCBs and PCCs and Justice SVS Rathore, former Judge

Allahabad High Court”

P.T.O.
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